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to th» employee* of 
the Haevy Engl nearing Corporation 
Ltd., Renchi; and

(b)  the detail of all such cases giv
ing periods of extension and the 
reasons lor allowing such extensions?

The Minister of Industrial Develop
ment and Company Affairs (8hri F. A. 
Ahmet): (a) and (b).  Extension
after the date of superannuation ha« 
not been allowed to any of the regu
lar employees of the Company. After 
superannuation from overnment Ser
vice, 4 officers were appointed in the 
company as Deputy Controller of 
Shipping  (Claims),  Law Officer, 
Deputy Controller (Movement) and 
Town Administrator.  The first 3 
officers have been granted extension 
till September, 1967 and the last officer 
till June, 1968. In view of the nature 
of work handled by them and their 
experience and suitability the exten
sions granted were considered neces
sary. 1 '
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Import of Caafcewnnts

2728. Shri Manfalathumatom: Will 
the Minister of Commerce be pleased 
to state:

(a) whether representations ha** 
been received from Cashew industria
lists in Kerala for importing cashew* 
nuts in order to run the cashew fac
tories throughout the year; and

(b if 5, the steps taken on these 
representations?

The MlaMer of Comme** (Sfcri 
Dtneak Sash): (a) No, Sfc

(b) Import of Cashewnuta is fcataff 
•flowed oadvr Open eneral License.




